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Reduction in Ceatral Outlay for
West Bengal

4138, SHRI R .P. DAS : Will the Minis-
ter of FINANCE be pleased to state :
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a) whether attention of his Ministry
has been drawn to a news item appeared in
the ‘Statesman’ of 27th September, 1983
which says that the Central outlay for West
Bengal may be slashed; and

(b) if so, the facts and details thereof ?

THE MINISTER OF FINANCE (SHRI
PRANAB MUKHERIJEE) : (a) and (b) Yes,
Sir. The subject matter dealt with in the
news item was regarding the State’s Plan
outlay and its funding. It mentions the
transfer of funds from Centre to the West
Bengal Government and the State’s perfor-
mance in executing the State’s Plan outlay.
The reference was not to the Central outlay
in West Bengal.

Import of Animal Grease and Tallow
by Allona Oiil Mills and Liberty
Oil Mills, Bombay

4139, SHRI KRISHNA KUMAR
GOYAL : Will the Minester of COMMERCE
be pleased to state :

(a) whether it is a fact that Allona Oil
Miils, Bombay and Liberty Oil Mills,
Bombay have imported tallow animal grease
and lead oil and if so. the date-wise quantity
thereof imported;

(b) whether it is also a fact that both
these mills are manufacturing vanaspati and
complaints regarding adulteration have been
received against these mills;

(c) the details of the persons or firms
to which distribution or: sale of these items
was made by these two firms indicating the
quantity thereof in each of these transac-
tions; and

(d) the action taken against these two
firms ?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI P.A.
SANGMA) : (a) Firm-wise/item-wise import
data is not maintained,

(b) M/s. Liberty Oil Mills, Bombay,
is licensed for the manufacture of vanaspati,
However, M/s. Allapa Oil Mills, Bombay do
not have any such licence for manufacture
of Vanaspati, Department of Civil Supplies





